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[Shri  Santosh Bagrodia] 

for Kharif sowing during the current year was 
118.85 lakh hectares against which total area 
under sowing up to 22nd July, 1991 was only 
20.70 lakh hectares which is only 17 per cent of 
the area under sowing last year. Area sown upto 
last year in this period was 91.69 lakh hectares 
against which sowing in 20.70 lakh hectares only 
has been done with a carrying deviation area 
sown last year (—) 77.4 per cent. 

The Government of India has changed the 
norms of relief in terms of money to be 
provided as relief to the State. A fixed 
amount of Rs. 124 crores is provided as 
Calamity Relief Fund by the Government of 
India every year. Out of Rs. 124 crores, for 
the year 1991-92 Rs. 46.50 crores have 
already been received from the Government 
of India and Rs. 15.50 crores is the 
contribution of the State Government. It 
would appear that in normal conditions the 
amount so received every year from the 
Government of India will meet the require-
ments of the State, but drought conditions in 
Raiasthan are an abnormal phenomenon. The 
extent of abnormality increases every third 
year with drought conditions prevailing in the 
State and in such a situation the amount 
allotted to the State to the limit of Rs. 124 
crores may not be sufficient to meet the 
demand of the situation. For example, if we 
take the amount incurred on famine-relief 
works under drought conditions in the 
following years, it will make amply clear that 
the amount which has been given to the State 
Government will be totally insufficient to 
meet the expenses incurred on relief works: 

 

Year Amount incurred 

1986-87 Rs. 172.11 crores 
1987-88 Rs. 630.28 crores 
1988-89 Rs. 330.11 crores 

THE DEPUTY CHAIRMAN: Please be 
brief; otherwise, others will suffer. 

SHRI SANTOSH BAGRODIA: Just a 
second. I am concluding The norms for 
allocation of drought relief to Rajasthan   may 
be changed in comparison to natural 
calamities in other parts of the country. This 
year I request the Government of India to 
grant at least as much as that granted last 
year, i.e., Rs. 330 crores. Thank you. 

SHRI B. L. PANWAR (Rajasthan): 
Madam, I associate myself with Shri Santosh 
Bagrodia. In Rajasthan, even drinking water 
is not there. So an additional fund should be 
given by the Centre to the State Government 
to meet the situation. 

Demand for starting special programmes and 
conferment of "Bharat Ratna" on Maulana 
Abul Kalalam Azad and Netaji Subhash 
Chandra Base during Golden Jublee year of 
'Quit India Movement' 
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SHRI JAGESH DESAI (Maharashtra): 
Madam, I fully associate with him. I am 
one of those who took part in the Quite 
India Movement. I feel that, as 
Maharashtra Government has done, the 
Central Government should also organise 
the same kind of things and awaken the 
people regarding the integrity and 
oneness of the country. This type of 
programmes should be organised so that 
the people of India would think that we 
are one people and the country is one. On 
that line some programmes should be 
chalked out so that the younger 
generation and all of us can draw 
inspiration from that and we shall try to 
see that India becomes very strong and 
united. 

 

SHRI N. K. P. SALVE (Maharashtra) : 
Madam, I associate entirely with the very 
patriotic and very noble demand made by 
Pramodji. It is heartening to see him take 
the names of Maulana Abdul Alaam 
Azad and Gandhiji with such reverence. I 
congratulate him very much. 

SHRI PRAMOD MAHAJAN: I have all 
the respect for both these personalities 
right from the begin-ing  of my life. 

SHRI N. K. P. SALVE: I am ex-
tremely delighted and I congratulate you. 

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE (Maharashtra): 
Madam, I associate myself with him. 
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THE DEPUTY CHAIRMAN: Mr. 
Murlidhar Chandrakant Bhandare. Yes, 
I called your name. 

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE : Madam, I fully 
associate with him. I am brief with my 
words. 

THE DEPUTY CHAIRMAN: Very 
good.  

 

 

SHRI JAGESH DESAI (Maharashtra) :    
We all support this. 
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SHRI MENTAY PADMANABHAM 
(Andhra Pradesh): At the earliest 
opportunity the Government should 
make an announcement conferring 
Bharat Ratna on the great patriot, 
Maulana Abul Kalaam Azad. 

SHRI N. K. P. SALVE: On behalf of 
the House I would urge upon you to 
write to the Prime Minister about what 
has been stated by the honourable Shri 
Digvijay Singh regarding conferment of 
Bharat Ratna on Maulana Abul Kalaam 
Azad as the sentiment of the House. 

THE DEPUTY CHAIRMAN: The 
Home Minister is here and I am sure he 
will convey to the Government the 
feelings of the House regarding the Quit 
India Movement and giving Bharat Ratna 
to Maulana Azad and also to Subhas 
Chandra Bose. 

SHRI N. K. P. SALVE: I am sure the 
Home Minister will do it. But on behalf 
of the House we urge upon you, we 
implore you, to convey our sentiments to 
the Prime Minister yourself and that 
would be in the fitness of things. I hope 
you will oblige the whole House. 

THE DEPUTY CHAIRMAN: Con-
sidering the sentiments of the House I 
agree to write a letter on behalf of the 
House. 

Proposal for Public Borrowing     for 
completion of Irrigation projects    in 

Maharashtra 

SHRI VITHALRAO MADHAV-RAO 
JADHAV (Maharashtra): Madam, first I 
thank you for accepting our proposal to 
write to the Prime Minister for 
conferment of Bharat Ratna on Maulana 
Abul Kalaam Azad and on our great 
patriot, Netaji Subhas Chandra Bose. I 
fully associate myself with the 
sentiments expressed by Mr. Pramod 
Mahajan. Now I come to my special 
mention. 

My special mention is about Maha-
rashtra State—our proposal for public 
borrowing through project-specific bonds 
for accelerating the completion of 
irrigation projects in Maharashtra. 
Maharashtra has an ultimate target of 
52.61 lakh hectares to be brought under 
surface irrigation as per the Irrigation 
Commission's Report of 1962. By the end 
of the Seventh Five Year Plan 26.18 lakh 
hectares of land was brought under 
surface irrigation. Up till now 19 major 
projects, 174 medium and 1500 minor 
irrigation projects have been completed. 
From the beginning of the First Five Year 
Plan the total investment done up to 31st 
March, 1990 was Rs. 4,300 crores. . 
Presently 37 major, 74 medium and 460 
minor irrigation projects are under 
various stages of execution. In the Eighth 
Five Year Plan the total expenditure 


